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(ii) 47 Special Employment Exchanges
and 41 Special Cells in normal Employ-
ment Exchanges exist in different States/
UTs to help exclusively the handicapped
persons in finding placement. This is in
addition to the help provided by the
normal employment exchanges.

(iii) Seventeen Vocational Rehabilita-
tion Centres have been set up to assess
the residual ability of the disabled, ar-
range their training and place them in
employment.

(iv) For promoting self-employment
amongst handicapped persons, conces-
sions have been provided to them in
following matters:

(a) Allotment of vending stalls, kiosks
& shops by same State Govts./UTs.

(b) Loans from Nationalised Banks at
concessional Rates of interest.

(c¢) Preference on Allotment of public
telephone booths.

(d) Rcservation in distribution of Pet-
rol Pumps, Kerosene Depots etc.

(v) National Handicapped Finance &
Development Corporation is being set up
to provide an additional change of fi-
nance at concessional rates to enable the
handicapped persons to take up sclf-
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Accumulated Losses of super Bazar

158. SHRI GOPALSINH G.
SOLANKI: Will the Minister of CIVIL
SUPPLIES, CONSUMER AFFAIRS
AND PUBLIC DISTRIBUTION be
pleased to state:

(a) the accumulated losses of Super
Bazar Consumer Society Limited till
date;

(b) reasons for such huge losses;

(¢) whether Government have any
fresh proposals to bring down the
accumulated losses of Super Bazar and to
make it a profitable organisation;

(d) if so, the details thereof; and

(e) if not, the reasons therefor?

THE MINISTER OF FOOD AND
MINISTER OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION (SHRI DEVENDRA
PRASAD YADAV): (a) According to
the audited accounts of the Super Bazar,
Delhi, upto 1994-95 it is running in
profit. Hence the question

(b) to (e): Do not arise.
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Industrial Crisis due to Coal Shortage

160. SHRI RAJUBHAI A. PARMAR:
Will the Minister of INDUSTRY be
plcased to state:

(a) whether it is a fact that the small
and ' tiny industries in the country,
particularly in Gujarat State are facing
deep crisis due to shortage of coal;

(b) if so, the reasons for the shortage;
and

(c) what immediate steps have been
taken by Government to ensure smooth
availability of coal to the industries in the
country?

THE MINISTER OF INDUSTRY
(SHRI MURASOLI MARAN): (a) to

(c) Industry and some other sectors are



